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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 31st December, 2025

S.0. 94(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways (Railway
Board), number, S.O 4228 (E) dated the 17th September 2025 published in Gazette of India, Extraordinary, Part II,
section 3 Sub-section(ii), dated the 18th September 2025 (here in after referred to as the said notification) and issued
under sub-section(1) of section 20(A) of the Railway Act, 1989(24 of 1989), the Central Government declares its
intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely “Bypass line between Yerpedu—Pudi
stations (25.36Km.)”, in Tirupati district in the state of Andhra Pradesh.

And whereas, the substance of the said notification was published in daily newspapers namely “Andhra
Prabha,Sakshi(Telugu), and The New Sunday Express (English)” on 05th October 2025 by K.Suryanaryana, Chief
Engineer-111, Construction Organization Secunderabad under sub section (4) of section 20A of the said Act;

And whereas no objections have been filed within the statutory time limit.

And whereas, in pursuance of sub-section (1) of 20E of the said Act, the competent authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government here by
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed here
to shall vest absolutely in the Central Government free from all encumbrances

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project, Bypass
line between Yerpedu— Pudi stations (25.36 Km) in the state of Andhra Pradesh.

Description of Land in Acquisition: Special Railway Project, Bypass line between Yerpedu— Pudi stations
(25.36 Km) for passenger and freight facility.

Sl Extent Name & Boundaries Details Remarks
No. Survey No. under address of the of (Govt./Patta/D
Acquisit person Trees, KT)
ion Acs. interested/Det Structu
ails of Govt. East West North South res etc.,
Land if any
1 2 3 4 5A 5B 5C 5D 6 7
Village: Madhavamala Mandal: Yerpedu District: Tirupati
1. 154/2A(As per webland Sy.no 0.06 1. Kappi 154/2B 141 154/3B 154/1 - GD
154/2A,2B) Reddy
Ramanamma
W/O Chandra
Reddy

0.06 2.K
Munirathnama
W/O Venu
Reddy
2. 154/3B(As per webland Sy.no 0.55 1.Pujari 154/3A 141 154/3C 154/2A - GD
154/3A,3B) Venkatrami
Reddy s/o
Bathi Reddy

0.33 2B
Damodharam
S/o
Ramachandray
ya
3. 154/5C(As per webland Sy.no 0.87 1. Madduru 155 154/3B 154/5D 154/5A,5 - Govt DKT

154/5,5B) Munemma B
W/O
Bathayya,

0.21 2. Manda 155 154/3B 154/5D 154/5A.5 - Govt. Por
Baavilu B
4. 155(As per webland Sy.no 0.71 1 Yanadi V NO 40 154 V NO 40 155/2 - Govt DKT
155/1A,1B,1C,1D,10,11,12,13,14,2,3 .4, Venkatarathna KOBAKA KOBAKA
5,6A,6B,7,8,9) m
S/O Yallayya
2 Raheemunni
Sha
S/O Subham
Saheeb
3 Madduru
Munemma
‘W/O Bathayya
4 K Polamma
5 Kaluva
6 K Mogaliya
S/O Ankayya
7 K Gangayya
S/O Ankayya
8 K Latha
W/O Late
Shivayya
IM
Sambaiyya
S/O Chinayya
10 Siddagunta
Krishnamma
W/O
Subbarami
Reddy
11Y
Rajkumar
Minor Gardian
Chenchu
Krishnayya
12 S Gaphul
Basha
S/O Shaban
Saheeb
13A
Munichandra
Reddy
S/O Late Pulla
Reddy
14 A Muni
Reddy
S/O Late Pulla
Reddy
15K
Subbamma
S/O Gunnayya
16T
Sankarayya
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Subbayya
17 Jani Basha
S/O S Akbar
Saheeb
18K
Gangayya
S/O Ankayya
19K
Govindayya
S/o Ankayya
TOTAL Ac.2.79 Ce
Village: Mu lapal Mandal: Yerpedu District: Tirupati
1] 11/14B (As per webland Sy.no 11/14) 0.10 M Radha W/O 12/3 11/14A 12/2 15/4B Mango GD
Jagath Ram Trees
6 No’s
2/ 12/2 (As per webland Sy.no 12) 0.25 Canal 13/2B 1112A 12/1 12/3 NIL GOVT POR
3 13/1B (As per webland Sy.no 13/1A) 0.20 Alam Rao 169 13/2B 13/1A 13/3A NIL GD
Damodhara
S/O
Subramanyam
Chowdary
4) 13/2B (As per webland Sy.no 13/2) 0.10 Alam Rao 13/1B 12/2 132A 13/3A NIL GD
Damodhara
S/O
Subramanyam
Chowdary
5] 13/3B (As per webland Sy.no 13/3) 0.06 Gali Kishore 169 12/2 13/3B 168 Irrigatio GD
Babu S/O n sluice
Subramanyam
Naidu
[ 14/1 (As per webland Sy.no 14) 0.14 Canal 14/2 15/4B 12 15/5A NIL GOVT POR
7] 14/3 (As per webland Sy.no 14) 0.05 Canal 14/2 15/5B 14/2 18/3 NIL GOVT POR
8] 15/4B (As per webland Sy.no 15/4) 0.45 Gali 14/2 15/4A 11/14B 15/6B Mango GD
Subramanyam Trees
Naidu S/O 30 No’s
Srinivasulu
Naidu
9 15/5B (As per webland Sy.no 15/5) 0.07 G Surendra 15/5A 15/6B 15/4B 15/6B Mango GD
Babu S/O Trees 8
Subramanyam No’s
Naidu
10 15/6B (As per webland Sy.no 15/6A) 0.96 G Surendra 15/6C 15/6A 15/4B 15/17B Mango GD
Babu S/O Trees
Subramanyam 50n0’s,
Naidu pipe
line
11) 15/17B (As per webland Sy.no 15) 0.19 Alam Srihari 14/3 15/17A 15/6B 18/1 NIL GD
S/O
Doraswamy
Naidu
12) 18/2(As per webland Sy.no 18) 0.38 Canal 18/3 18/1 15/17B 19 NIL GOVT POR
13 19/4B (As per webland Sy.no 19/4) 0.39 G Sarojamma 19/4C 19/4A 18/1 19/8 NIL GD
W/0 G
Madhavaiah
14) 19/8( As per webland Sy.no 19/6) 0.08 Road 19/9 19/6 19/4B 19/7B NIL GOVT POR
15 19/7B (As per webland Sy.no 0.78 R 19/7C 19/7A 19/8 20/8A Plm GD, Plam trees
19/7A,7B) Nagabhusana Trees-50 not published
m Naidu S/O nos, B in 20A and
R Pedda ore during
Nagooru enjoyment
Naidu survey they
were noticed
and
recommended
16 20/8A (As per webland Sy.no 20/8) 0.18 G 20/9B 20/8B 19/7B 165 NIL GD
Purushotham
Reddy S/O
Raghunadha
Reddy
17) 20/9B (As per webland Sy.no 20/9) 0.05 G Mallikarjuna 20/9A 20/8B 19/7B 165 NIL GD
Reddy S/O
Raghunadha
Reddy
TOTAL Ac.4.43 Ce
Village: Vedullacheruvu Mandal: Yerpedu District: Tirupati
1) 301/4B (As Per Webland 301/4) 0.11 Sunkara GUDIMALLAM 301/4A 301/4A 302/5B NIL DKT
Doraswamy
2/ 302/2B (As Per Webland 302/2A) 0.27 S Sravani W/O 302/3B 304/7B 3022A 302/2C NIL Patta ,Wet
Late Reddy
Eswaraiah
3] 302/3B (As Per Webland 302/3) 0.23 S Sravani W/O 302/4B 302/2B 302/3A 302/3B NIL Patta, Wet
Late Reddy
Eswaraiah
4/ 302/4B (As Per Webland 302/4) 0.18 S Sravani W/O 302/5B 302/3B 302/4A 302/4C NIL Patta ,Wet
Late Reddy
Eswaraiah
5] 302/5B (As Per Webland 302/5) 0.77 S Sravani W/O GUDIMALLAM 302/4B 302/5A 302/5C Mango Patta, Wet
Late Reddy Trees - 4
Eswaraiah
6/ 304/5B As Per Webland 304/5) 0.02 Vemuri Anil 304/7B 304/6 304/7A 302/2A Mango Patta,
Kumar S/OV Trees - 6 Dry(Notional
Balaji Naidu Khatha)
7] 304/7B As Per Webland 304/7) 0.43 Vemuri Anil 304/7C 304/7A 302/2B 304/8A Mango Patta, Dry
Kumar S/O V Trees -
Balaji Naidu 32
8| 304/8A As Per Webland 304/8) 0.21 Vemuri Anil 304/8B 304/9B 304/7B 304/12A Mango Patta,
Kumar S/O V Trees - Dry(Notional
Balaji Naidu 29 Khatha)
9/ 304/9B (As Per Webland 304/9) 0.10 Vemuri Anil 304/12A 304/2 304/8A 304/11 Mango Patta, Dry
Kumar S/O V Trees -
Balaji Naidu 12
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304/10B As Per Webland 304/10)

0.05

B Balarami
Reddy S/O
Bali Reddy

0.08

Pore
Subbamma
Wio
Arjunnayya(Fa
ir adangal
Pattadar)

304/11

307/2B

304/9B

307/6A

Mango
Trees - 6

NIL

Patta, Wet

304/11(As Per Webland 304/11A)

0.07

1.R Hari S/O
Muni Reddy

304/11(As Per Webland 304/11B)

0.08

2.B Balarami
Reddy S/O
Bali Reddy

307/7A

304/10B

304/9B

304/6A

NIL

Patta, Wet

304/12A (As Per Webland 304/12B1)

0.18

Vemuri
Anilkumar S/O
V Balaji Naidu

303/7

304/12A

304/8B

307/7B

Mango
Trees -
12

Patta, Wet

307/1B (As Per Webland 307/1B)

0.17

.B Balarami
Reddy S/O
Bali Reddy

307/2B

307/1A

307/1A

308/9

NIL

Patta, Dry

307/2B (As Per Webland 307/2)

0.27

Kaaluva

307/3,307/4B,307
/6A

307/1B

3072A

308/9

NIL

Govt

307/3(As Per Webland 307/3)

0.12

Pathipati
Ganesh Naidu
S/O
Krishnama
Naidu

307/6B

307/2B

307/6A

307/4A

NIL

Patta, Wet

307/4A(As Per Webland 307/4)

0.09

Pathipati
Ganesh Naidu
S/O
Krishnama
Naidu

307/4B

307/2B

307/3

308/10

NIL

Patta, Wet

307/6A(As Per Webland 307/6)

0.21

Pathipati
Ganesh Naidu
S/O
Krishnama
Naidu

307/6B

307/2B

304/10B,30
4/11

307/3

NIL

Patta, Wet

307/7A(As Per Webland 307/7)

0.04

B Balarami
Reddy S/O
Bali Reddy

307/7B

304/11

304/12A

307/8B

NIL

Patta, Wet

307/8A (As Per Webland 307/8)

0.02

R Hari S/O
Muni Reddy

307/8A

303/1

307/7B

307/9

NIL

Patta, Wet

20|

308/9 (As Per Webland 308/1)

0.04

Bandi Baata/
Cart Track

308/10

308/1

307/1B

307/2B

NIL

Govt

21

308/11(As Per Webland 308/1)

Bandi Baata/
Cart Track

308/10

30972

308/2B

308/4A

NIL

Govt

22/

308/2A (As Per Webland
308/2E,2A,2D,2B,2C,2F)

0.43

1. Kanderi
Hymavathi
w/O
Subbarama
Naidu 2.R
Vanajakshi
W/O Late
Rajendra
Naidu 3.K
Bhaskar Naidu
S/O Kesavulu
Naidu 4.P
Ramamurthy
Naidu
5.Kanderi
Kamba Siva
Naidu S/O
Subba Rama
Naidu
6.Munikrishna
mma W/O
Jayarama
Naidu 7.P
Ramesh Naidu
S/O
Munirathnam
Naidu

308/2C

308/2A

308/9

308/11

NIL

Patta, Dry

23

308/4A (As Per Webland 308/4)

0.04

P Suseelamma
W/O P
Nagaraja
Naidu

308/4B

30972

308/4B

308/4B

NIL

Patta, Wet

24,

309/2(As Per Webland309)

0.87

Kaaluva

308/2B,308/11,30
8/4A

31172

309/1

309/3

NIL

Govt

25|

310/3A (As Per Webland310/3)

0.03

K
Gangamandadi
S/OK
Nukamandadi

31172

310/3A

310/3A

3112

NIL

DKT Patta

26|

311/2 (As Per Webland311)

2.47

Vaagu

309/2

33172

3111

311/4,31
1/5

NIL

Govt

27|

329/1B (As Per Webland 329/1)

0.41

A Giridhar
Naidu S/O
Vasu Naidu

329/3A

330/2

329/1A

329/1C

NIL

Patta, Wet

28|

329/3B(As Per Webland 329/3)

0.11

A Giridhar
Naidu S/O
Vasu Naidu

329/3B

329/1B

33172

329/3B

NIL

Patta, Wet

29,

330/2(As Per Webland 330)

0.95

P Praveen
Kumar S/O
Ramadasu

Naidu

329/1B

3322

330/1

330/3

NIL

Patta, Dry

30|

331/2 (As Per Webland 331)

0.42

Vaagu

3102

329/3A,329
/1B

331/1

329/3A

NIL

Govt

31

332(As Per Webland 332)

0.07

Vaagu

330/2

333/2B

332/1

333/11

NIL

Govt

32|

333/11 (As Per Webland 333/1)

0.64

Arava
Geratamma
‘W/O Subba

Reddy

3332A

352/2

333/1

333/12

NIL

DKT
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33

333/2(As Per Webland 333/2)

0.06

A Chiranjeevi
S/O A Guru
Swamy Naidu

333/3A

333/11

332/2

333/2B

NIL

Patta, Wet

34/

333/3(As Per Webland 333/3)

0.02

M Usha Rani
‘W/O Ramesh
Babu

330/2

3332A

3302

333/3B

NIL

Patta, Wet

35|

352/2 (As Per Webland
352/2,3A,3B,4A 4B,5,6,8,9,10,10A)

1.60

1.Arava
Hemanth
Reddy S/O A
Ranga Reddy
2.A Ranga
Reddy S/O
Chengalraya
Reddy 3.A
Subba Reddy
S/O
Chengalraya
Reddy 4. C
Venkatamma
W/O Late
Subba Reddy
5.Yasaodham
ma Subba
Reddy 6.A
Vasantha W/O
Rama Desi
Reddy

3332

354/2

352/1

352/3

NIL

DKT

36|

354/2(As Per Webland 354)

0.67

Vaagu

3522

V.NO 23
KALLURU

354/1

354/3

NIL

Govt, Por

TOTAL

Ac.12.64 Ce

[F. No. W.Con.182/SRP-19/PUDI-YPD/24-25/271/20E/311225]
K. SURYANARAYANA, Chief Engineer / Construction-I11
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